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Exploitation of Hydro-Electric 
Resources 

ng8. SHRI · M. V. CHANDRA
SHEKARA MURTHY : Will the Mil'lister 

,of ENERGY be pleased to state : 

(a) whe'.her Union Government have 
, decided to play a big role in the exploita
tion of hydro-electric resources ; and 

(b) if so, whether construction of cen
trally owned and operated National Power 

•'Grid is also proposed by the Government ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN) : (a) Government 

'has decided to lay great stress on the 
· exploitation of the country's hydel re
-sources. 

(b) The proposal is under the active
-consideration of the Government.
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Steps to improve• the Wo'rking 
of Ministry 

1200. SHRI P. M. SAYEED : 
SHRI B. V. DESAI : 

Will- the Minister of SUPPLY AND 
REHABILITATION be pleased to 
state : 

(a) whether he had taken certain steps
to improve the working of the Ministry ; 

(b) whether the improvemet and 
changes have been introduced in the 
Directorate General of Supplies and Dis
posals ; 

(c) if so, what are the details of the
changes made ; and 

(d) to what extent, they have been
helpful. 

THE MINISTER OF STATE IN 
THE MINISTRY OF SUPPLY AND 
REHABILITATION (SHRI BHAGWAT 
JHA AZAD) : (a) Yes, Sir. 

· (b) Yes, Sir.

(c) Orders passed include : 

1. The powers delegated to officers
at all levels for purchase and dis
posal of stores have been enhanc
ed by about 50% and such
restriants, imposed on the exer
cise of these powers, as are
now cons:dered unnecessary
have been removed.

Q. With a v;ew to expending p r
chase decis:ons, tender committee
system has been introduced as
an experimental measure in 4 
of the 12 Directorates of DGS&D.

3. Late/delayed tenders and post
tender rev:sions not to be consi
dered.

4. In order to ensure timely supplies,
progress of supplies is to be spe
cially monitored.

5. Registration to be completed with
in a period of 60 days
from the date of receipt of appli
cation.

6. Direct purchase and disposal
powers of the various ministries/
Departments have been enhan
ced.
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